ORISSA HIGH COURT

FILING REPORT ASON :22/04/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
1 BLAPL/0002797/2020 PANDARI MUDULI SATYA RANJAN MULIA NAYAPALLI P.S. /26 /2020
VS VS 0
STATE OF ODISHA I
2 BLAPL/0002798/2020 TRINATH DIGAL SATYA RANJAN MULIA /10
Vs VS 0
STATE OF ODISHA I
3 BLAPL/0002799/2020 SK. ISHAK SATYA RANJAN MULIA KHANDAGIRI P.S. /141 /2018
VS VS 0
STATE OF ODISHA I
4 BLAPL/0002800/2020 SIVA @ SIBA SANKAR PRADHAN SK.MOHANTY BHANJANAGAR /99 /2020
VS VS 0
STATE OF ODISHA I
5 BLAPL/0002801/2020 KAILASH KUMAR SAHU SURYAKANTA DWIBEDI KHAPRAKHOL /38 /2020
VS VS 0
STATE OF ODISHA I
6 BLAPL/0002802/2020 PRIYADARSH| DEBASISDAS @ SAGAR BEHERR@USAGAR PATKURA /227 /2019
Vs VS 0
STATE OF ODISHA I
7 BLAPL/0002803/2020 BABUL @ AMZAD KHAN JYOTIRMAYA SAHOO ITAMATI /07 /2020
VS VS 0
STATE OF ODISHA I
8 BLAPL/0002804/2020 BHOLANATH BHAGAT SAMBIT SAMAL CHAULIAGANJA /12 /2016
VS VS 0
STATE OF ODISHA I
9 BLAPL/0002805/2020 BHOLANATH BHAGAT SAMBIT SAMAL CHAULIAGANJA /29 /2016
Vs VS 0
STATE OF ODISHA I
10 BLAPL/0002806/2020 PADMAN KHEMUNDU BIBHUTI RANJAN MOHANTY JEY PORE SADAR /21 /2020
VS VS 0
STATE OF ODISHA I
11 BLAPL/0002807/2020 SAROJKUMAR OJHA @ SAROJOJHA SMRUTI RANJAN MOHAPATRA MANGALPUR /325 /2019

VS
STATE OF ODISHA

VS
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12 BLAPL/0002808/2020 PRAVAT RANJAN MOHAPATRA @ KABU  KAUSTUVA MOHANTY ANGUL TOWN /828 /2019
VS VS 0
STATE OF ODISHA I
13 BLAPL/0002809/2020 AJAY @AJAY BIHARI @ VIDYAPATI SAH  DEEPAK R.PARIDA SPL.TASK FORCE /7 /2020
VS VS 0
STATE OF ODISHA I
14 BLAPL/0002810/2020 NARU @ NARAYAN MAHARANA RN.MOHANTY CHANDAKA P.S. /136 /2019
VS VS 0
STATE OF ODISHA I
15 BLAPL/0002811/2020 KORADA BALAJ KRISHNA @ K.BALAJ KRISHNANORANJAN PADHY NANDAPUR /76 /2016
VS VS 0
STATE OF ODISHA I
16 BLAPL/0002812/2020 RUPESH BHADRA @ RUPESH KUMAR BHADRBRAJA KISHOR NAYAK DHARMASALA /481 /2019
VS VS 0
STATE OF ODISHA I
17 BLAPL/0002813/2020 MANOJ @ BULLA MOHARANA MANORANJAN MISHRA ERASAMA /98 /2019
VS VS 0
STATE OF ODISHA I
18 CMP/0000334/2020 SURAJNAYAK P.V.BALAKRISHNA /1
VS VS 0
PABITRA SENAPATI Il
19 CRLA/0000261/2020 SIBANANDA PRADHAN SROUT BHUBAN /18 /2016
VS VS 0
STATE OF ODISHA I
20 CRLA/0000262/2020 JAGABANDHU KAND TUKUNA KU MISHRA JAIPATNA /11 /2020
Vs VS 0
STATE OF ODISHA I
21 CRLMC/0000963/2020 RABINDRA SETHI MANORANJAN MISHRA RAJINAGAR /144 /2012
VS VS 0
STATE OF ODISHA I
22 CRLM C/0000964/2020 SANGHAMITRA MISHRA P.C.SINGH /10
VS VS 0
STATE OF ODISHA I
23 FA0/0000470/2020 STATE OF ODISHA ADDL. GOVT. ADVOCATE /1
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VS
BIJAYA KU. DEY

VS

0
1"

24 WA/0000220/2020 STATE OF ODISHA ADDL. GOVT. ADVOCATE /1
VS VS 0
SMITA ROUT I
25 WA/0000221/2020 STATE OF ODISHA ADDL. GOVT. ADVOCATE /1
VS VS 0
ARUN KUMAR BARIK I
26 WA/0000222/2020 STATE OF ODISHA AGA /1
Vs VS 0
MAHESWARI SETHI I
27 WA/0000223/2020 STATE OF ODISHA AGA. /1
VS VS 0
DINABANDHU PARIDA I
28 WA/0000224/2020 AJAY KUMAR MAJHI MANOJKUMAR KHUNTIA /1
VS VS 0
DIRECTOR GENERAL RPF I
29 WA/0000225/2020 DURYODHAN SAMAL MANOJKUMAR KHUNTIA /1
VS Vs 0
DIRECTOR GENERAL ,RPF I
30 WP(C)/0011300/2020 EPARI SRIDHAR RABINDRA KUMAR PRUSTY /1
Vs VS 0
STATE OF ODISHA I
31 WP(C)/0011301/2020 ALL ODISHA PUNJAB NATIONAL SRAMIKA USABNEER KUMAR DAS /1
VS VS 0
PUNJAB NATIONAL BANK I
32 WP(C)/0011302/2020 SRIKANTA MAJHI SASWATI MOHAPATRA /1
VS VS 0
STASTE OF ODISHA I
33 WP(C)/0011303/2020 BHARAT KISHORE PANDA BIBHUTI BHUSAN MISHRA /1
Vs VS 0
UNITED BANK OF INDIA I
34 WP(C)/0011304/2020 INDU RANI PATRO NIRMAL RANJAN ROUTRAY /1

VS

VS
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UNION OF INDIA Il
35 WP(C)/0011305/2020 CHANDRAMANI KHARSEL M/S JK.KHUNTIA /1
VS VS 0
STATE OF ODISHA I
36 WP(C)/0011306/2020 SRUTI RANJAN RAY ASIT KUMAR CHAUDHURY /1
VS VS 0
CM AND AO, SARB, SBI, CUTTACK I
37 WP(C)/0011307/2020 RABINDRANATH SWAIN JK.KHUNTIA /1
VS VS 0
STATE OF ODISHA I
38 WP(C)/0011308/2020 RENUKA RAY JK.KHUNTIA /1
VS VS 0
STATE OF ODISHA Il
39 WP(C)/0011309/2020 DAULAT CHANDRA DAS M/S JK.KHUNTIA /1
VS VS 0
STATE OF ODISHA I
40 WP(C)/0011310/2020 SRICHARAN NAYAK JK.KHUNTIA /1
Vs VS 0
STATE OF ODISHA I
a1 WP(C)/0011311/2020 BIRAJINI NISHANK M/S JK.KHUNTIA /1
VS VS 0
STATE OF ODISHA I
42 WP(C)/0011312/2020 ASIT KUMAR JENA JK.KHUNTIA /1
VS VS 0
STATE OF ODISHA I
43 WP(C)/0011313/2020 ARABINDA SAHOO JK.KHUNTIA /1
VS VS 0
STATE OF ODISHA I
44 WP(C)/0011314/2020 GOKUL CHANDRA MOHANTY M/S JK.KHUNTIA /1
VS VS 0
STATE OF ODISHA I
45 WP(C)/0011315/2020 GANESH DIGAL JK.KHUNTIA /1
VS VS 0

STATE OF ODISHA
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46 WP(C)/0011316/2020 KRUPASINDHU SETHI M/S JK.KHUNTIA /1
VS VS 0
STATE OF ODISHA I
47 WP(C)/0011317/2020 BATAKRISHNA SAHOO JK.KHUNTIA /1
VS VS 0
STATE OF ODISHA I
48 WP(C)/0011318/2020 ANNAPURNA ACHARYA JK.KHUNTIA /1
VS VS 0
STATE OF ODISHA I
49 WP(C)/0011319/2020 PRAFULL KUMAR RANA M/S JK.KHUNTIA /1
VS VS 0
STATE OF ODISHA I
50 WP(C)/0011320/2020 BHASKAR CHANDRA SAHU JK.KHUNTIA /1
VS VS 0
STATE OF ODISHA I
51 WP(C)/0011321/2020 BARUN KUMAR MISHRA JK.KHUNTIA /1
VS VS 0
STATE OF ODISHA I
52 WP(C)/0011322/2020 PURNA CHANDRA PRADHAN M/S JK.KHUNTIA /1
VS VS 0
STATE OF ODISHA Il
53 WP(C)/0011323/2020 RATNAKAR JENA M/S MANORANJAN MISHRA /1
VS VS 0
STATE OF ODISHA I
54 WP(C)/0011324/2020 MONALISA DAS M/S MANORANJAN MISHRA /1
Vs VS 0
STATE OF ODISHA I
55 WP(C)/0011325/2020 DIBAKAR MISHRA M/S. BHAWANI PRASAD TRIPATHY /1
VS VS 0
STATE OF ODISHA I
56 WP(C)/0011326/2020 BIJAY JENA M/S. KOUSIK ANANDA GURU /1
VS VS 0
ORISSA STATE BAR COUNCIL I
57 WP(C)/0011327/2020 RAMA CHANDRA SENAPATI NIRANJAN SINGH 1 /1
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VS VS 0
STATE OF ORISSA I
58 WP(C)/0011328/2020 MISTER PODH NIRANJAN SINGH 1 /1
VS VS 0
STATE OF ORISSA I
59 WP(C)/0011329/2020 HARDEV NAIK NIRANJAN SINGH 1 /1
VS VS 0
STATE OF ODISHA I
60 WP(C)/0011330/2020 KISHORE CHANDRA DHAL SK.OHA /1
Vs VS 0
UNION OF INDIA I
61 WP(C)/0011331/2020 BIPIN BIHARI DASH SASWATI MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
62 WP(C)/0011332/2020 RAMESH CHANDRA MOHAPATRA JK.KHUNTIA /1
VS VS 0
STATE OF ODISHA I
63 WP(C)/0011333/2020 BIJAYA KUMAR MOHANTY JK.KHUNTIA /1
VS Vs 0
STATE OF ODISHA I
64 WP(C)/0011334/2020 BHARAT CHANDRA PATRA JK.KHUNTIA /1
Vs VS 0
STATE OF ODISHA I
65 WP(C)/0011335/2020 BIJAYA KUMAR SWAIN JK.KHUNTIA /1
VS VS 0
STATE OF ODISHA I
66 WP(C)/0011336/2020 BIJAYA KUMAR DANDAPAT JK.KHUNTIA /1
VS VS 0
STATE OF ODISHA I
67 WPCRL/0000037/2020 SAGAR PARIDA CHITTA RANJAN DASH /10
Vs VS 0
STATE OF ODISHA I
68 ABLAPL/0004531/2020  MANORANJAN DAS SAMARENDRA MOHANTY NIHALPRASAD /21 /2020

VS

VS
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STATE OF ODISHA I
69 ABLAPL/0004532/2020  SWAPNESWAR PANDA SROUT CAPITAL P.S. /12 /2008
VS VS 0
STATE OF ODISHA I
70 ABLAPL/0004533/2020  PRITAM DAS @ CHINTU DAS SAMVIT MOHANTY TIRTOL /54 /2020
Vs VS 0
STATE OF ODISHA I
71 ABLAPL/0004534/2020  SATRUDAMAN SWAIN @ SATRUGHAN SWAINMANORANJAN ACHARYA GANGAPUR (ASKA) /57 /2014
VS VS 0
STATE OF ODISHA I
72 ABLAPL/0004535/2020  NARANARAYAN PANIGRAHI BIKRAM CHANDRA GHADEI 110
VS VS 0
STATE OF ODISHA I
73 ABLAPL/0004536/2020  PRAHALLAD PRADHAN AJT KUMAR PANDA KUMBHARAPARA /76 /2020
VS VS 0
STATE OF ODISHA I
74 ABLAPL/0004537/2020  RAHUL @ MAHESWAR GOCHHAYAT SATYA RANJAN MULIA COLLIERY /36 /2020
Vs VS 0
STATE OF ODISHA I
75 ABLAPL/0004538/2020  RUPESH MISHRA SATYA RANJAN MULIA MAHANGA /226 /2019
VS VS 0
STATE OF ODISHA I
76 ABLAPL/0004539/2020  RABINARAYAN SAHOO DEEPAK KUMAR DAS BHUBANESWAR VIGILANCE /10 /2017
VS VS 0
STATE OF ODISHA(VIG.) I
77 ABLAPL/0004540/2020  RABINARAYAN SAHOO DEEPAK KUMAR DAS BHUBANESWAR VIGILANCE /50 /2016
Vs VS 0
STATE OF ODISHA(VIG.) I
78 ABLAPL/0004541/2020  TAPAN KUMAR BOITAI ARIJEET MISHRA BHANDARIPOKHARI /77 /2020
VS VS 0
STATE OF ODISHA I
79 ABLAPL/0004542/2020  DEEPAK PATRA ARIJEET MISHRA JAJPUR ROAD /162 /2020

VS
STATE OF ODISHA

VS
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80 ABLAPL/0004543/2020  SANTOSH KUMAR NAYAK ARIJEET MISHRA BHANDARIPOKHARI /77 /2020
VS VS 0
STATE OF ODISHA I

81 ABLAPL/0004544/2020  SUSIL @ SUSHIL BEHERA B.P.CHHUALSINGH NIMAPADA /66 /2020
VS VS 0
STATE OF ODISHA I

82 ABLAPL/0004545/2020  NETRANANDA BEHERA B.P.CHHAULSINGH NIMAPADA /66 /2020
VS VS 0
STATE OF ODISHA I

83 ABLAPL/0004546/2020  DIBAKAR BHOI B.P.CHHUALSINGH NIMAPADA /66 /2020
VS VS 0
STATE OF ODISHA I

84 ABLAPL/0004547/2020  CHARAN DAS B.P.CHHUALSINGH NIMAPADA /66 /2020
VS VS 0
STATE OF ODISHA I

85 ABLAPL/0004548/2020  HATA DAS B.P.CHHUALSINGH NIMAPADA /66 /2020
VS VS 0
STATE OF ODISHA I

86 ABLAPL/0004549/2020  AMIYA RANJAN NAYAK @ TINKA SK.BAHANJADEO AIRFIELD P.S. /64 /2020
VS VS 0
STATE OF ODISHA Il

87 ABLAPL/0004550/2020  PRASANNA BHARATI LAXMIDHAR MAHAPATRA NIMAPADA /81 /2020
VS VS 0
STATE OF ODISHA I

88 ABLAPL/0004551/2020  MOHENDRA DALAI DIPTI RANJAN BHOKTA NISCHINTAKOILI /16 /2020
Vs VS 0
STATE OF ODISHA I

89 ABLAPL/0004552/2020  MUKUNDA HANTAL JUGALA KISHORE PANDA MATHILI /50 /2020
VS VS 0
STATE OF ODISHA I

% ABLAPL/0004553/2020  GAGULA @ LAXMIDHAR MANIKA MANAS CHAND BAGHAMARI /37 /2020
VS VS 0
STATE OF ODISHA I

o1 ABLAPL/0004554/2020  SAHADEV HANTAL JUGALA KISHORE PANDA MATHILI /50 /2020
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VS VS 0
STATE OF ODISHA I
92 ABLAPL/0004555/2020 ~ MANGALA PADIAMI MANORANJAN PADHY BOIPARIGUDA /86 /2013
VS VS 0
STATE OF ODISHA I
93 ABLAPL/0004556/2020  BENUDHAR DAS B.SRAYAGURU KEONJHAR SADAR /125 /2020
VS VS 0
STATE OF ODISHA I
94 ABLAPL/0004557/2020  PRASAN SETHI @ PRASANA SETHI JYOTIRMAYA SAHOO SAHID NAGAR P.S. /163 /2020
VS VS 0
STATE OF ODISHA I
95 ABLAPL/0004558/2020  RANJIT BISWAL @ BALIA CHAITANYA NAYAK CHOUDWAR /136 /2020
VS VS 0
STATE OF ODISHA I
% ABLAPL/0004559/2020  BIDUBHUSAN SAHOO SARBESWAR SAHOO DHENKANAL SADAR /474 /2018
VS VS 0
STATE OF ODISHA Il
97 ABLAPL/0004560/2020  ANANTA @ ADAITYA KUMAR BARIK PRMISHRA BHANDARIPOKHARI /57 /2020
VS VS 0
STATE OF ODISHA I
98 ABLAPL/0004561/2020  RASHMIRANJAN PATTANAIK @ PINTU RITURANJAN CHHOTARAY JATNI P.S. /436 /2019
Vs VS 0
STATE OF ODISHA I
% ABLAPL/0004562/2020  PRATAPMALI DEEPALI MAHAPATRA JHARIGAM /60 /2020
VS VS 0
STATE OF ODISHA I
100 ABLAPL/0004563/2020  UPPADA RAMA RAO RADDY @ O.RAMA RAOREEEANTA KUMAR PANDA JARADA /56 /2020
VS VS 0
STATE I
101 ABLAPL/0004564/2020  K.SANJEEVA @ SANJEEB REDDY PRASANTA KUMAR PANDA JARADA /56 /2020
VS VS 0
STATE I
102 ABLAPL/0004565/2020  RANJAN KUMAR SAMAL PRASANTA KUMAR SAHOO PIPLI /332 /2014
Vs VS 0
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STATE OF ODISHA I

103 ABLAPL/0004566/2020  MANTU SAHU PANCHANAN PANIGRAHI PARJANG /76 /2020
VS VS 0
STATE OF ODISHA I

104 ABLAPL/0004567/2020  KANCHAN SARDAR B.SRAYAGURU KEONJHAR SADAR /125 /2020

VS
STATE OF ODISHA

VS
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1 33/2020 NIRANJANA BUD-MP M/S GAYATRI PATRA
JCRLA/53/2015

2 48/2020 JAYA KRUSHNA RATH-MP M/S.SAMIR KU.MISHRA, M.R.DASH, MISS K.PANDA
RFA/3/2018

3 232/2020 GAGAN BEHARI DAS-MP SAMIR KUMAR MISHRA
RSA/313/2019

4 306/2020 SUBHANKAR PAUL-MP CHITTA RANJAN DASH
BLAPL/2109/2020

5 307/2020 ADITYA DHAL-MP BIJAYA KUMAR RAGADA
BLAPL/1886/2020

6 308/2020 BHOLANATH BHAGAT-MP SAMBIT SAMAL
BLAPL/2804/2020

7 300/2020 BHOLANATH BHAGAT-MP SAMBIT SAMAL
BLAPL/2805/2020

8 322/2020 AJAY KUMAR MAJHI-MP MANOJKUMAR KHUNTIA
WA/224/2020

9 323/2020 DURYODHAN SAMAL-MP MANOJKUMAR KHUNTIA
WA/225/2020

10 343/2020 SURAJNAYAK-MP P.V.BALAKRISHNA
CMP/334/2020

11 554/2020 RABINDRA SETHI-MP MANORANJAN MISHRA
CRLMC/963/2020

12 577/2020 BIJAY KUMAR ROUT-MP M/S.RANAJT KESHARI RAY
CRLA/760/2017

13 578/2020 SIBANANDA PRADHAN-MP SROUT
CRLA/261/2020

14 579/2020 SIBANANDA PRADHAN-MP SROUT
CRLA/261/2020

15 580/2020 SIBANANDA PRADHAN-MP SROUT
CRLA/261/2020

16 581/2020 BUDU ALONG-MP BABITA SAHU
CRLA/456/2019

17 5117/2020 ALL ODISHA PUNJAB NATIONAL SRAMIKA UNION-MP SAMEER KUMAR DAS
WP(C)/11301/2020

18 5118/2020 SUMANTA KUMAR MOHAPATRA-MP SASWATI MOHAPATRA
WP(C)/10258/2020

19 5119/2020 INDU RANI PATRO-MP NIRMAL RANJAN ROUTRAY
WP(C)/11304/2020

20 5120/2020 BIPIN BIHARI DASH-MP SASWATI MOHAPATRA
WP(C)/11331/2020

21 555/2020 SIBA @ SIBARAM SETHY-MP
CRLMC/505/2020
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